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CP No. 122/ALD/2017

Advocate, Sh. Varun Dev Sharma, for the petitioner. Advocate, Sh. R.P. Agarwal
for the Respondent Company. The defects/objection as pointed out by the Regisny
is now removed as the counsel now sign the Vakalatnama, hence, his appearance in

the present matter is regularized.

The case is fixed for argument on 10" January, 2018,
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Dated:11.12.2017 H.P. Chaturvedi, membper (Juaiciai)
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